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Gv) Property tax payees ;
¢v) Government servants &
(vi) Public Sector employees.

The process of making payment to these
claimants has commenced.

(b) As on 31-7-93, 5513 cases have been
disponed off.

(c) Governmeat have sanctioned 56 Courts
of Deputy Coramissioners for adjudication
of the claims so that each ward could have
one court of Ieputy Commissioner. It is
expected that with the setting up of all the
Courts, the rprocess of payment of com-
pensation will get speeded up.

Shifting of Factories froms Residential Aress

4336. SHRI IMADAN LAL KHURANA :
Will the PRINE MINISTER be pieased
to state :

(a) the numb:r of factories working in
residontial arcas m Delhi ;

(b) whether fictories in residential areas
posing health and safety hazards to the
people ;

(c) if so, the sieps the Government propose
to take to remove all hazardous factorics
from the reside: tial areas; and

(@ the numb:r of accidents which have
taken place in taese factories and with what
results ?

. THE MINISTER OF STATE IN THE
MINISTRY O:° INDUSTRY (DEPART-
MENT OF SM.ALL SCALE INDUSTRIES
AND AGRO AVD RURAL INDUSTRIES)
(SHRI M. ARUNACHALAM): (a) to (d)
According to Ielhi Administration, registra-
tion for small scale industries is optional and
voluntary. How::ver, if an entrepreneur intends
to avail assistarce from Govt. agencies, it is
necessary for hir1 to get his industry registered
with the Depar ment of Industries under SSI
category. No reparate record in respect of
units granted rcgistration in residential areas
is being maiat:ined. There are approxiftiate
50,000 units fuctioning i son<onforming/
residential areas.
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Hmﬁous and noxious industrial units
are not being granted registration by the
Depastment. The existing units- of this type
are required to be shifted out of Defhi.

A major accident of explosion which took
place in village Peera Garhi on 30-5-1993
causing death to 8 persons has come to the
notice of Delhi Administration Deputy
Commissioner, Delhi is enquiring into the
incid

Strength of UPSC

4337. SHRI HARCHAND SINGH : Will
the PRIME MINISTER be pleased to state
the present strength of membess of Union
Public Servicc Commission including Chair-
man and number of members belonging to
Scheduled Cestes and Scheduled Trib:s out
of them sep: rately 7

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANC3S AND. PENSIONS AND
MINISTER OF STATE IN THE MINISTRY
OF PARLIAMENTARY AFFAIRS)
(SHRIMATI MARGARET ALVA) : 1Jnion
Public Servic: Commission has a total sane-
tioned streng:h of eleven Members (inciuding
the Chairman) ageinst which ten Mcmbers
(including the Chairman) are presently serving
in the Commission. The Chzirman b:longs
to a Scheduled Tribe while two other mec mbers
are from Scheduled Castes.

(Translation)
Pharmaceutical Companies

4338. $HRI KRISHAN DUTT SULTAN
PURL: Will the PRIME MINISTER be
pleased to stute :

(a) the number of pharmaceutical com-
panies under the control of the Goverament
engaged in manufacturing life saving medi-
cines; and

¢b) the number of the companies lm
closed during the last one year ?





